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The 9" September 2017
No.-B1-3-49/2016- 43—1In exercise of power conferred by Sub-Clause (e) of Clause (3) and
Clause (5) of Article 171 of the Constitution of India, the Governor of Bihar is pleased to nominate

following 1 (one) person in Bihar Legislative Council to fill 1(one) vacancy in Bihar Legislative
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fIgR ToTe (sRITYRYT), 9 RdFR 2017

Council due to disqualification of nominated member Samrat Chaudhary alias Rakesh Kumar on

06-01-2016 :-

S1. No.

Name of Nominated Member

Date of Retirement

1

Pashupati Kumar Paras

23-05-2020

By order of the Governor of Bihar,
SOHAN KUMAR THAKUR,
Additional Secretary.
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